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Chupra Kacherl Station 

1387. Shrl D. N. Tlwary: Will the 
Minister of Ra.ilways be pleased to 
!tate: 

(a) whether it is a fact that the 
boundary wall built recently at 
Chupra Kacheri Station (N.E.) with 
kachha drainage has resulted in accu-
mulation of water on the roads special-
lyon feeder roads leading to thE: 
station; 

(b) whether Government are aware 
that even a medium and mild shower 
'makes the road impassable and pas-
!lengers have to wade through knee-
deep water to go to the station; and 

(c) the ~  proposed to be taken 
to remove the defects? 

The Deputy Minister in the Minis-
try of Railways (Shri S. V. P.ama-
-swamy): (a) No, the boundary wall 
which has been constructed to prevent 
further encroachment of railway land 
does not cause accumulation of water, 
as a drain has been provided outside 
the wall. 

(b) As the road side land is used 
'by ~  for parking and as a termi-
nus, it has become difficult fIJr the 
Railway to maintain the road proper-
ly. The Railway has repeatedly urged 
the Civil authorities to get the area 
cleared but without any effect. 

(c) It has been decided to relinquish 
ine road to the State Government for 
'its proper maintenance. 
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Development of Horticulture 

1389. Shrl Daljit Singh: Will the 
Minister of Food and Agriculture be 
pleased to state the amount of grant 
and loan to be given during 1963-114 
to Punjab State for the development 
<>f horticulture? 

The Minister of State in the Mia.-
try of Food and Agriculture (Dr. Baa 
SubhaK SinKh): The Punjab Govern-
ment have intimated that they are not 
likely to require any Central ~i

tance by way of loan or grant for the 
tievelopment of horticulture durinc 
1963-64. 

Purchases by Posts and Telellt"aplls 

1390. Dr. Melkote: Will the Minist& 
of Posts and Telegraphs be pleased to 
state: 

(a) whether it is the policY of Gov-
ernment to keep for over four years a 
gazetted officer in-charge of a Unit of. 
P&T where over a lakh of rupees are 
spent yearly towards purchase ot 
spare parts; and 

(b) if so, the reasons therefor? 

The Deputy MlDi8ter in the Depart-
ment of Posts & Telegraphs (Shri 
BlIap.vatl): (a) The amount spent 01\ 
spare parts in a P&T Unit dOet! not 
affect the period of stay of a Gazetted 
Officer in-charge of the Unit. 

Gazetted Officers are not ordinarily 
to cOntinue in the same station for a 
period exceeding tour years. It, how-
ever, during this period or in continua-




